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To, ) ,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance report in compliance to the order passed by Hon’ble NGT, New
Delhi on dated 23.12.2021 in matter- OA No. 1002/2018 Abhisht Kusum
Gupta (Applicant) Versus State of Uttar Pradesh & Ors. (Respondents).
Sir,

With reference to the subject mentioned above, this is to inform you that in
compliance to the order passed by Hon’ble NGT, New Delhi on dated 23.12.2021 in the
matter of OA No. 1002/2018 Abhisht Kusum Gupta (Applicant) Versus State of Uttar
Pradesh & Ors. Respondent(s), the compliance report is submitted for your kind perusal

and necessary action please.

Yours Sincerely

e

(Praveen Kumar)
Regional Officer

Capy to:

1. Chief Executive Officer, New Okhla Industrial Development Authority, Noida,
Gautam Budhha Nagar.
Member Secretory, U.P. Pollution Control Board, Lucknow.
Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/ NGT, New Delhi.
Chief Law Officer, U.P. Pollution Control Board, Lucknow.
Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow.
—
Regional Officer
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STATUS REPORT IN COMPLIANCE OF

HON’BLE NATIONAL GREEN TRIBUNAL

ORDER DATED 23 DECEMBER, 2021
IN

ORIGINAL APPLICATION NO 1002/2018
TITLED

Abhisht Kusum Gupta
Vs |
State of Uttar Pradesh & Ors.



1. Background

The issue pertains to remedial action for preventing

untreated sewage going to the “irrigation canal” in Sector

137, NOIDA. Non-functional/deficient STPs in high rise
buildings in Noida, industries as well waste water from
upstream from Delhi and Ghaziabad from into the said
canal which join Yamuna have been identified as major
sources of pollution. Accordingly, NOIDA, Ghaziabad Nagar
Nigam, Delhi Jal Board (DJB), East Delhi Municipal
Corporation (EDMC) and Nagar Palika Parishad, Khoda
Makanpur have been identified as the authorities required
to take the remedial action.

Hon’ble Tribunal had constituted a Committee to
ascertain the factual status. In compliance of same, the
report of CPCB dated 01.11.2019, recommended the steps
to be taken by NOIDA, Ghaziabad Nagar Nigam, Delhi Jal
Board (D]B), East Delhi Municipal Corporation (EDMC) and
Nagar Palika Parishad, Khoda Makanpur. Thereafter,
NOIDA Authority vide letter had submitted updated
action taken report and future action plan to CPéB for
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abatement of pollution of NOIDA drain. Also, joint

inspections had been carried out by team of CPCB, District
Administration, NOIDA and UPPCB to ascertain status of
functioning of STPs in group housing societies in NOIDA.
Further a detailed status report was filed by UPPCB on
dated 23.11.2021 iﬁ compliance of the order passed by
Hon’ble Tribunal on dated 30.07.2021.

Further, Hon’ble Tribunal in its order dated

23.12.2021 had passed following orders in said matter:

“.UP State PCB/Irrigation Department/Urban Development, UP

vi. Maintaining water quality of irrigation canal (Kondli
drain) as per Water Act. STPs to be consented accordingly and
regular monitoring of performance of terminal STPs as well as of
group housing societies required.

vii. Khoda Nagar Palika to set up required STP and State of
UP to frame and execute policy as directed in Para 17 above. ..”

Compliancé and Action Taken Report

Kondli Drain-

In compliance of directions of Hon’ble Tribunal, UPPCB
is in process to install online continuous monitoring
system in Kondli Drain. Online bidding process through

GEM Portal is initiated by UPPCB. Meanwhile Regional
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Laboratory, NOIDA, UPPCB has been carrying out monthly
monitoring of Kondli drain for general parameters and
Fecal Coliform. Composite Sampling of Kondli Drain has

also been carrying out by UPPCB. Results have been

presented in tables below-

Water Quality (Composite sampling) Of U/S & D/S of Kondli
Drain in Noida

Date of Sample Collection- 07.01.2022

Parameters Sampling Point
Up Steam Down Stream
Lat-28.601913 Lat-28.473076
Long-77.336993 Long-77.405751
Kondli drain Haridrshan | Kondli Drain near
police chowki, Sector-11, | Vill- Chak
Noida mangurola, sector-

168, Noida

Colour _ Blackish Slightly Blackish

Odour Unpleasent Unpleasent

pH 7.52 , 7.10

COD (mg/1) 442 | 160

BOD (mg/1) 216 45

TSS (mg/1) 312 182

Total Coliform | 1.2x106 7.6x105

(MPN/100ml)

Fecal Coliform | 9.4x105 3.1x105

(MPN/100ml)




Date of Sample Collection- 28.01.2022

Parameters Sampling Point
Up Steam Down Stream
Lat-28.601913 Lat-28.473076
Long-77.336993 Long-77.405751
Kondli drain Haridrshan Kondli Drain near
police chowki, Sector-11, vill- Chak
Noida mangurola, sector-

168, Noida

Colour Blackish Slightly Blackish

Odour Unpleasent Unpleasent

pH 7.59 7.52

COD (mg/]) 520 400

BOD (mg/1) | 150 120

TSS (mg/1) 272 128

Total Coliform | 21x105 15x105

(MPN/100ml)

Fecal Coliform | 14x105 12x105

(MPN/100ml)

Date of Sample Collection- 14.02.2022

Parameters Sampling Point
Up Steam Down Stream
Lat-28.601913 Lat-28.473076
Long-77.336993 Long-77.405751
Kondli drain Haridrshan | Kondli Drain near
police chowki, Sector-11, | Vill- Chak
Noida | ‘mangurola, sector-

168, Noida

Colour Slightly Blackish Blackish

Odour Unpleasent Unpleasent

pH 7.45 7.53

COD (mg/1) 464 336

BOD (mg/1) 162 78




L e e 2
TSS (mg/D) 212 20 ]
Total Coliform | 28x10° 35x10°
(MPN/100ml) -
Fecal Coliform | 22x10° 11x10
(MPN/100ml) |
‘Date of Sample Collection- 04.03.2022
Parameters Sampling Point
Up Steam Down Stream
Lat-28.601913 Lat-28.473076
Long-77.336993 Long-77.405751
Kondli drain near | Kondli Drain near
Haridrshan police chowKi, Vill- Chak
Sector-11, Noida mangurola, sector-
168, Noida
Colour Blackish Blackish
Odour Unpleasent Unpleasent
pH 7.59 7.51
COD (mg/1) 576 432
BOD (mg/]) 222 96
TSS (mg/]) 306 144
Total Coliform | 40x105 38x10°
(MPN/100m!)
Fecal  Coliform | 27x10% 21x10s5
(MPN/100ml)
Date of Sample Collection- 28.03.2022
Parameters Sampling Point
Up Steam Down Stream
Lat-28.601913 Lat-28.473076
Long-77.336993 Long-77.405751
Kondli drain near | Kondli Drain near
Haridrshan police chowki, | Vill- Chak
Sector-11, Noida mangurola, sector-
168, Noida
Colour Blackish Blackish
Odour Unpleasent Unpleasent




pH 7.51 7.59
COD (mg/D) 416 304
BOD (mg/1) 144 90

TSS (mg/1) 264 _ 138
Total Coliform | 33x105 27x105
(MPN/100ml) :
Fecal Coliform | 27x105 17x105
(MPN/100ml)

Water Ouality of Kondli Irrigation Canal at Entry and Exit Point of NOIDA_as

observed during composite sampling.

As is evident from the above results, though beyond
standards, quality of drain with regards to general
parameters as well as Fecal Coliform is better at
confluence point of River Yamuna at Sector 168, NOIDA
compared to its quality at Sector 11, NOIDA where it

enters the geographical boundary of NOIDA.

Group Housing Societies-

In compliance of directions of Hon’ble Tribunal, all
Group Housing Societies as listed by Noida Authority have
been re-inspected by joint team of NOIDA Authority and
UPPCB for assessing status of installation, operation and
efficacy of captive sewage treatment plants with regards

to Fecal Coliform, among other parameters.

Out of 95 listed Group Housing Societies,” STPs were

found established in 76 societies, samples of treated



effluent from all 74 operational STPs (1 GH Society with
no Occupancy and 1 STP under' maintenance) have been
drawn and analysed at NABL accredited laboratory of
Board. Status of compliance with regards to discharge
standards for Fecal Coliform and other parameters for
STPs of group housing societies and status of installation
with regards to all 95 group housing societies has been

detailed in Table below-

No. of GHP STP STP Not | STP Complyi | Not Repor
Installed | Installed | Under ng STP | Complyi |t
Installati ng STP | Await
on ed
95 76 13 5 36 38 0
(94+1 Under
construction) :

The Discharge of all GH Societies is being tapped & treated at terminal STPs of Noida
Authority

As is evident from above table, 36 STPs were found to be
complying with regards to discharge standards for Fecal
Coliform, BOD, COD and pH among others. Action by
means of issuing show cause notice, imposition of
Environmental Coinpensation and initiating prosecution
under relevant sections of Water (Prevention & Control of
Pollution) Act, 1974 has been initiated against group
housing societies where STPs have been found to be
operated but not achieving norms, not installed or not
operational during joint inspection.

Further, As stated in the last compliance report filed by
UPPCB that 77 Group Housing Societies were found
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defaulter out of 95 Group Housing Societies. Actions
against the defaulters were initiated as Prosecution
against 62 defaulters Group Housing Societies/Developers
under Provisions of Water (Prevention & Control of
Pollution) Act have been filed and rest Prosecution are in
process to be filed by UPPCB in the Special Judicial
Magistrate Court (Pollution) Lucknow. Imposition of
Environmental Compensation against defaulters is
initiated. List of group housing societies along with their
compliance. status and action taken is annexed as

Annexure I of the report.

Status of Noida STPs-

There are 06 STP’s established and operational in

NOIDA, the details of STPs are stated in the table below-

S.No. STP’s Capacity | Techn | Year of Consent
ology | establish | status from
ment UPPCB

1. Sector-50 25 MLD SBR 2011 Yes
Noida

2: Sector-50 34 MLD SBR 2015 Yes
Noida

3. Sector-54 33 MLD SBR 2011 Yes
Noida

4. Sector- 54 54 MLD SBR 2015 Yes
Noida ;

5 Sector-123 35 MLD SBR 2011 Yes
Noida

6. Sector-168 50 MLD SBR 2012 Yes
Noida ‘

All six STP’s that are operational in Noida are having




valid consent to operat

e from UPPCB. Regular Monitoring

of these STP’s is done by UPPCB. The analyses is done

with respect to gen

reports

of analysed

eral parameter and fecal coliform, the

samples collected on dated

07.03.2022 are stated in the table below-

WATER QUALITY OF STP's IN NOIDA

STP Detail N
Sector-50 | Sector-50 Sector-54 | Sector-54 |Sector-123 Sector-168
Noida Noida Noida Noida Noida Noida (50
Paramete | (25 MLD | (34MLD | (33MLD | (54MLD | (35MLD MLD SBR
- TS SBR SBR SBR SBR SBR Outlet),
Outlet), Outlet), Outlet), Outlet), Outlet), Noida
Noida Noida Noida Noida Noida
Colour Colourless | Colourless | Colourless Colourless | Colourless | Colourless
Odour Odourless ddourless Odourless | Odourless | Odourless Odourless
pH (6.5- 7.39 7.32 7.47 7.53 7.59 7.61
9.0)
BOD (30 21 18 15 13.5 27 24
mg/1)
COD (250 136 128 112 104 168 160
mg/1) - :
TSS (100 60 58 55 51 74 70
mg/1)
Phosphoro 1.30 0.54 1.10 0.50 0.12 0.68
us (as PO4)
(5 mg/1)
Nitrogen 0.44 0.50 0.32 0.42 0.28 1.0
(as NO3)
mg/] '
Total 11x102 14x102 13x102 15x102 16x102 20x102
Coliform
(MPN/100
mL) _
Fecal 830 680 780 930 540 780
Coliform
(<1000
MPN/
100mL)

As per the above table, the STP’s in Noida are conforming
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the norms.

Detailed compliance report with regards to broader

issues raised by Hon’ble Tribunal is being filed by the

NOIDA Authority, the nodal agency in the said matter.

Status of Water Treatment at Nagar Palika Parishad, Khoda

Makanpur

Nagar Palika Parishad, Khoda Makanpur comes undAer
administrative jurisdiction of district Ghaziabad. The said
area was classified as Gram Sabha area until 2016 and was
accorded the status of Nagar Palika Parishad in the year

2016.
Earlier, Executive Officer, Khoda Makanpur had

informed that no land was available within geographical
boundaries of NPP for new infrastructure, however, same
has been not materialized and presently no plan is in place
for treatment of domestic effluent generated from the
region. In view of said non-compliance Environmental
Compensation of Rs. 70,00,000/- (Rs. Seventy Lakh) has
been imposed on NPP, Khoda Makanpur by UPPCB vide its
letter dated 23.11.2021, copy of same is annexed as
Annexure II of the report. UPPCB has requested District
Magistrate, Ghaziabad to recovery the imposed
Environmental Compensation vide letter dated-

25.02.2022. Copy of the letter is annexed as Annexure- 1.
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Prosecution against Executive Officer, Nagar Palika

Parishad, Khoda Makanpur, Ghaziabad has been filed

under Provisions of Water (Prevention & Control of

Pollution) Act by UPPCB in the Special Judicial Magistrate

Court (Pollution) Lucknow.

Compliance report is hereby submitted for your kind

perusal please.

s

Regional Officer
U.P. Pollution Control Board
Noida, GB Nagar
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Regional office
U.P. Pollution Control Board

Noida, Gautam Buddha Nagar

Sr No. | Name and address of Group Date STP Installed/Not Installed Sample Acheiving Action Taken
Housing Societies Operational/Not Operational Collected /Non-
(Yes/No) (Yes/No)

1  |Lotus Boulvard (M/s Granite 23/02/2022 Installed /Operational Yes - No Show Cause Notice/Environmental
Properties Ltd.), GH-03, Sector- Compensation and Prosecution
100, Noida

2 |Paras Season Society (M/s Paras | 03/03/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Season Haven Pvt. Ltd.), GH- Compensation and Prosecution
01D, Sector-168, Noida

3 Supertech Capetown Society (M/s | 22/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Supertech Ltd.), Plot No-GH-1A, Compensation and Prosecution
Sector-74, Noida

4 |M/s Antriksh Developers & 18/02/2022 Installed /Operational Yes No Notice Sent and Action initiate
Promoters Pvt. Ltd., Plot No.- GH- .
05A, Sector-78, Noida (Antriksh
Golf View -I)

5  |M/s Sunshine Infrawell Pvt. Ltd., |03/03/2022 Installed /Operational Yes Yes Complying
Plot No.-GH-05B, Sector-78,

Noida (Sunshine Helios)

6 |M/s G.S. Promoters Pvt. 19/02/2022 Installed / Not Operational Yes No Show Cause Notice/Environmental
Ltd.(Sikka Karmik), GH- 01C, Compensation and Prosecution
Sector-78, Noida

7  |Garandia Wellington , (M/s Aims | 01/02/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Max Gardenia Developers Pvt. Compensation and Prosecution
Ltd.), Plot No.- GH- 01, Sector-

75, Noida

8 Aims Max Gardenia Developers | 18/01/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Pvt. Ltd., GH-08, Sector-75, Compensation and Prosecution
Noida

9  |Aims Max Gardenia Developers | 01/02/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental

Pvt. Ltd., GH-12, Ecoctiy, Sector-
75, Noida (Garand Kingston)

Compensation and Prosecution
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M/s Valuent Developers Pvt. Ltd.
Plot No.- GH-16, Sector-75,
Noida (Valuent Infra Developers)

28/01/2022

Installed /Operational

Yes

Yes

Show Cause Notice/Environmental
Compensation and Prosecution

11

M/s Maxblis Construction Pvt.
Ltd., Plot No.-17, Ecocity, Sector-
75, Noida (White House) GH-17)

24/02/2022

Installed /Operational

Yes

Yes

Show Cause Notice/Environmental
Compensation and Prosecution

12

Paramount Floraville (M/s
Paramount Towers Pvt. Ltd.), Plot
No.- GH-06, Sector-137, Noida

03/03/2022

Installed /Operational

Yes

Yes

Complying

13

GulsanVivante (M/s Gulshan
Homes Pvt. Ltd.), Plot No.-GH-
07A, Sector-137, Noida

14/02/2022

Installed /Operational

Yes

No

Show Cause Notice/Environmental
Compensation and Prosecution

14

Paras Tierra (M/s Imperial
Housing Venture Pvt. Ltd). Plot
No-GH 01, Sector-137, Noida

03/03/2022

Installed /Operational

Yes

Yes

Show Cause Notice/Environmental
Compensation and Prosecution

15

Logix Blossom County (M/s

02, Sector-137, Noida

Logix Infrastructure Pvt. Ltd.) GH-

17/02/2022

Installed / Not Operational

Yes

Show Cause Notice/Environmental
Compensation and Prosecution

16

Supertech Ecocity (M/s Supertech
Ltd. ) Plot No.-GH- 03, Sector-
137, Noida

17/02/2022

Installed /Operational

Yes

No

Show Cause Notice/Environmental
Compensation and Prosecution

17

Purvanchal Royal Park

4 Sector-137, Noida
(STP-1 & STP-2)

(Purvanchal Projects Pvt Ltd.) GH

17/02/2022

Installed /Operational

Yes

Yes

Show Cause Notice/Environmental
Compensation and Prosecution

18

M/s Exotica Housing, Pvt. Ltd.,
GH-05A, Sector-137
(FrexcoPrasco)

17/02/2022

Installed /Operational

Yes

Yes

Show Cause Notice/Environmental
Compensation and Prosecution

19

Ajnara Deffodil (M/s M.P.G.
Realty Pvt. Ltd.), Plot No.-GH-
07B, Sector-137, Noida

17/02/2022

Installed /Operational

Yes

No

Show Cause Notice/Environmental
Compensation and Prosecution

20

Cleo County (I.V. County Pvt.

Ltd.), Plot No. GH-05, Sector-

121, Noida (STP-1 &
STP-2)

22/01/2022

Installed /Operational

Yes

Yes

Show Cause Notice/Environmental
Compensation and Prosecution

21

Ajnara Grand Heritage, (M/s
Ajnara India Ltd.), Plot No.-GH-

01B, Sector-74, Noida

22/02/2022

Installed /Operational

Yes

Show Cause Notice/Environmental
Compensation and Prosecution




22 |M/s J.M. Housing Ltd., Plot No.- | 23/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
GH-01C, Sector-76, Noida (JM Compensation and Prosecution
orchid )

23 |Perfect Propbuild (Antriksh 03/03/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Forest), Plot No-GH-03B, Sector- Compensation and Prosecution
77, Noida

24 [Great Value Sharnam Society 16/02/2022 Installed /Operational Yes No Notice Sent and Action initiate
(M/s Great Value Projects India
Ltd.) ,GH-02, Sector-107, noida

25  |SunworldVanalika Society (M/s | 22/01/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Sunworld Developers Pvt. Ltd.), Compensation and Prosecution

Plot No.-GH-01B, Sector- 107,
Noida

26  |Prateek Edifice Society, (Prateek | 16/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Infra projects India Pvt. Ltd.) GH- Compensation and Prosecution
01A (Beta-2) Sector-107, Noida .

27 |Lotus Boulvard Espacia (M/s 03/03/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Cloud-9 Projects Pvt. Ltd.), GH- Compensation and Prosecution
02, Sector-100, Noida

28  |M/s Seth Buildwell Pvt. Ltd. 22/02/2022 Installed / Not Operational Yes No Show Cause Notice/Environmental
(Sethi Max), Plot No. GH-02B, Compensation and Prosecution
Sector-76, Noida

29  [Logix Blossom Green ,(M/s Logix | 25/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Infratech Pvt. Ltd.) Plot No.-GH- Compensation and Prosecution
01, Sector-143, Noida

30 |[Logix Blossom Green ,(M/s Logix | 25/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Infratech Pvt. Ltd.) Plot No.-GH- Compensation and Prosecution
02, Sector-143, Noida

31 |Amarpali Zodiac (M/s Amarpali | 12/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Zodiac Developers Pvt. Ltd.), Plot Compensation and Prosecution
No.-GH-03, Sector- 120, Noida

32 |Eldeco Amantran, (M/s Eldeco 12/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Infrastructure & Properties Ltd.), Compensation and Prosecution
Plot No.-GH-03, Sector-119,
Noida

33 |Gulshan Homz Pvt. Ltd. (Gulshan | 25/02/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Ikbana), Plot No. GH-03A, Sector- Compensation and Prosecution
143, Noida

34  |Prateek Realtors India Pvt ltd 17/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental

(Prateek Wisteria), Plot No-GH

01, Sector-77, Noida

Compensation and Prosecution




35 |M/SHR ORACLE 18/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
DEVELOPERS PRIVATE Compensation and Prosecution
LIMITED (Elite Homez), Plot No-

GH 02/B, Sector-77, Noida

36  [Civitech Developers Pvt Ltd 28/02/2022 Installed /Operational Yes No Show Cause Zozoo\mzino::,_.a:"m_
(Civitech Sampriti), Plot No-GH Compensation and Prosecution
02/C, Sector-77, Noida

37 |Griha parvesh Buildtech Pvt Ltd, | 18/02/2022 Installed /Operational Yes No Show Cause Zo:oo\msiqo::_.o:,m_
Plot No-GH 03/A, Sector-77, v Compensation and Prosecution
Noida

38  |M/s Prateek Buildtech Pvt. Ltd. | 14/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
(Prateek Stylome), GH-04B, Compensation and Prosecution
Sector-45, Noida

39 |SDS Inftra Tech Pvt Ltd (NRI 14/02/2022|  Installed / Not Operational Yes No Show Cause Notice/Environmental
City Homes), Plot No. GH-04A, _ Compensation and Prosecution
Sector-45, Noida

40  |Gardenia Glory (Gardenia AIMS | 14/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Developers Pvt. Ltd.) Plot no. GH Compensation and Prosecution
01, Sector-46, Noida

41 |PACL India Ltd. (Pearls Gateway | 26/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Towers), Plot No. D-8A, Sector- Compensation and Prosecution
44, Noida

42 |Perfact propbuild Pvt. Ltd. 03/03/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
(Antariksh Kanball), Plot No-GH Compensation and Prosecution
03/B, Sector-77, Noida

43  |Mahagun Real Estate Pvt. Ltd. 19/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
(Mahagun Society), Plot No. GH- Compensation and Prosecution
02, Sec-78, Noida

44 [M/S AIMS PROMOTERS 24/02/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
PVT.LTS.(Golf Avenu-I), Plot No{ Compensation and Prosecution
GH 02,Sector-75, Noida

45 |M/S COLORFUL ESATATES 21/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
PVT LTD (Antriksh Golf View Compensation and Prosecution
—II),GH-04/B, Sector-78, Noida

46  [Prateek Realtors India Pvt Itd 12/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
(Prateek Lareal), Plot No-GH 01, Compensation and Prosecution
Sector-120, Noida

47  |ATS Township Pvt. Ltd. (ATS 03/03/2022 Installed /Operational yes Yes Show Cause Notice/Environmental

One Hemlet), Plot No. GH-01,

Sector-104, Noida

Compensation and Prosecution




48  |M/s AGC Realty Pvt. Ltd. (Homes{ 23/03/2022 Installed /Operational Yes No Show Cause Notice/Environmental
121), Plot No. GH-01, Sector-121, Compensation and Prosecution
Noida

49  [M/s GSS Procon Pvt. Ltd. 25/02/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
(Victory Crossroad), Plot No.-GH- Compensation and Prosecution
01C, Sector-143B, Noida

50  |M/s Sikka Infrastructure Pvt. Ltd. -[25/02/2022|  Installed / Not Operational Unable to take sample Show Cause Notice/Environmental
(Sikka Karnam Greens), Plot No.- Compensation and Prosecution
1(A), Sector-143B, Noida

51 |M/S RANI PROMOTERS 25/02/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
PRIVTE LIMITED (Aakriti Compensation and Prosecution
Shanti Niketan), Plot No. GH-

01/B, Sector-143B, Noida

52 |M/s Gulshan Homes & 25/02/2022 Installed Unable to take sample Sample not taken due to no discharge
Infrastructure Pvt. Ltd., Plot No. found/No occupancy
GH-03C, Sector-144, Noida

53 |[M/S LAUREATE BUILDWELL | 28/02/2022 Installed /Operational Yes Yes Complying
PVT. LTD., (Parks Laureate), Plot
No. GH-01,02,03, Sector-108,

Noida

54 |M/s Pan Realtors Pvt Ltd, GH-01, | 26/02/2022 Installed /Operational Yes Yes Complying
Sector-77, Noida

55 |M/s Hacienda Project Pvt Ltd, GH{ 16/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
01/A, (Alfa), Sector-107, Noida Compensation and Prosecution

56 |M/s Supertech Ltd, C-078, Sector-| 28/02/2022 Installed /Operational Yes Yes Complying
34, Noida

57 |M/s Unitech Limited, GH-01, 24/02/2022 Installed /Operational Yes No Notice Sent and Action initiate
Sector-117, Noida

58 |M/s Three C Projects Pvt Ltd, GH{ 16/02/2022( Installed / Not Operational Yes No Show Cause Notice/Environmental
01/A, Sector-168, Noida Compensation and Prosecution

59 |M/s Today Homes Noida Pvt Ltd, |28/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
GH-01, Sector-135, Noida Compensation and Prosecution

60 |M/S AIMS RG ANGEL 24/02/2022 Installed /Operational Yes Yes Complying
PROMOTERS PVT. LTD. (Golf
Avenue), Plot No-GH 03, Sector-

75, Noida

61 |M/S J.M.InfratechPvt.Ltd.(J.M. | 24/02/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Aroma), Plot No-GH 04, Sector- ) Compensation and Prosecution
75, Noida




62

M/s Opulent Infra Developers Pvt
Ltd, GH-01B, Sector-168, Noida

16/02/2022

Installed /Operational

Show Cause Notice/Environmental
Compensation and Prosecution

63

M/S IITL-NIMBUS THE HYDE
PARK NOIDA, Plot No-GH 03,
Sector-78, Noida

21/02/2022

Installed /Operational

Show Cause Notice/Environmental
Compensation and Prosecution

64

M/S CAPITAL INFRA
PROJECTS PVT.LTD. (The
Golden Palm), Plot no. GH 01/E,
Sector-168, Noida .

16/02/2022

Installed /Operational

Show Cause Notice/Environmental
Compensation and Prosecution

65

M/S APEX DREAM HOMES
PVT.LTD.(Apex Athena) Plot No-
GH 12A, Sector-75, Noida

24/02/2022

Installed /Operational

Complying

66

M/S EXPRESS BUILDERS AND
PROMOTERS PROVATE
LIMITED (Express Zenith), Plot
No-GH 02/A, Sector-77, Noida

01/02/2022

Installed /Operational

Show Cause Notice/Environmental
Compensation and Prosecution

67

M/S Indosam Infra Pvt. Ltd., Plot
No-GH 05, Sector-75, Noida

24/02/2022

Installed /Operational

Show Cause Notice/Environmental
Compensation and Prosecution

68

M/S E-HOMES
INFRASTRUCTURE PVT.
LTD., (Dasnac Jwell), Plot No-
GH 14, Sector-75, Noida

18/01/2022

Installed /Operational

Complying

69

M/S AIMS MAX GARDENIA
DEVELOPERS PRIVATE
LIMITED(Golf City), Plot No-
GH 11, Sector-75, Noida

18/01/2022

Installed /Operational

Show Cause Notice/Environmental
Compensation and Prosecution

70

M/s AIMS PROMOTERS
PVT.LTS.(Golf Avenu-I), Plot No
GH 02,Sector-75, Noida

24/02/2022

Installed /Operational

Show Cause Notice/Environmental
Compensation and Prosecution

71

M/S NEXGEN INFRACON
PRIVATE LIMITED
(MAHAGUN MEZZARIA), Plot
No-GH 01/A, Sector-78, Noida

22/02/2022

Installed /Operational

Notice Sent and Action initiate

72

M/s AIMS Max Gardenia
Developers Pvt. Ltd. Plot No.-GH-
07, Sector-75, Noida

24/02/2022

Installed /Operational

Yes No
Yes No
Yes -No
Yes Yes
Yes Yes
Yes Yes
Yes Yes
Yes Yes
Yes Yes
Yes No
Yes Yes

Show Cause Notice/Environmental
Compensation and Prosecution

73

M/s Orion Infrabuild Pvt. Ltd.,
Plot No.-GH-01/B, Sector-78,

Noida (Aditya Urban Casa)

22/02/2022

Not Installed

Unable to take sample

Show Cause Notice and Prosecution




74  |M/s Gaursons India Ltd. (Gaur 12/02/2022 Not Installed Unable to take sample Show Cause Notice and Prosecution
Grander), Plot No.-GH- 04,

Sector-119, Noida

75 |M/s Aditya Celebration Homes, |23/02/2022 Not Installed Unable to take sample Show Cause Notice/Environmental
Sector-76, Noida (Aditya Compensation and Prosecution
Celebration), Plot No-GH 01B,

Sector-76, Noida .

76  |M/s Divine Indian Infrastructure | 28/02/2022 Not Installed Unable to take sample Sewer Connect to Noida Authority with
Pvt. Ltd.(Divine Meadows), GH- permission STP not required
04, Sector-108, Noida

77  |M/s Air Force Nawal Housing 26/02/2022 Not Installed Unable to take sample Show Cause Notice and Environmental
Board (Jalvayu Tower), Plot no. Compensation
A38A, Sector-47, Noida

78 |M/s Eden Infrastructure & 26/02/2022 Not Installed Unable to take sample Show Cause Notice/Environmental
Properties Ltd. (Eldeco Ananda Compensation and Prosecution
Apartment), Plot no. D 35A,

Sector-48, Noida

79 |Steller Venture Ltd. (Steller 26/02/2022 Not Installed Unable to take sample Show Cause Notice and Prosecution
Green), Plot no. D-06, Sector-44,

Noida

80 |M/s Bestech / Ech India (P) Ltd | 26/02/2022 Not Installed Unable to take sample Show Cause Notice/Environmental
(Antariksh Nature), Plot no. A- Compensation and Prosecution
110 Sector- 52, noida

81 |M/s MANISHA PROJECT PVT |26/02/2022 Not Installed Unable to take sample Show Cause Notice/Environmental
LTD (Marvel Homes), Plot No. B- Compensation and Prosecution
017, Sector- 61, Noida ,

82 |PRATEEK BUILDTECH 26/02/2022 Not Installed Unable to take sample Show Cause Notice/Environmental
(INDIA) PVT. LTD. (Prateek Compensation and Prosecution
Fedora), E-011, Sector- 61, Noida

83 |M/S Gardenia Shelters Pvt. Ltd. [26/02/2022 Not Installed Unable to take sample Show Cause Notice/Environmental
(Gardenia Grace), Plot No. E- Compensation and Prosecution
016A, Sector-61, Noida

84  [M/s Amrapali Silicon City, GH- | 23/02/2022 Not Installed Unable to take sample Show Cause Notice/Environmental
01, Sector-76, Noida Compensation and Prosecution

85 |M/s Amrapali Shaphire 26/02/2022 Under Construction Unable to take sample Show Cause Notice/Environmental

Developers Pvt. Ltd. (Amrapali
Shaphire-I), Plot No. GH-01,

Sector-45, Noida

Compensation and Prosecution




86  |M/s Amrapali Shaphire 26/02/2022 Under Construction Unable to take sample Show Cause Notice/Environmental
Developers Pvt. Ltd. (Amrapali Compensation and Prosecution
Shaphire-II), Plot No. GH-03,

Sector-45, Noida

87 |M/s Amrapali Prienceley Estate | 23/02/2022 Under Construction Unable to take sample Show Cause Notice/Environmental
Pvt. Ltd., Plot No. GH-02A, Compensation and Prosecution
Sector-76, Noida

88 |AVP Buildtech Pvt. Ltd., Plot 18/02/2022| Bulding Under Construction Unable to take sample
No.GH-03/C, Sector-77, Noida

89 |R.G. Residency (M/s R.G. 28/01/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
Buildtech Pvt. Ltd.), Plot No.-GH- Compensation and Prosecution
02, Sector-120, Noida

90 |M/s Assotech Contracts (I) Ltd., |26/02/2022 Installed /Operational Yes Yes Show Cause Notice/Environmental
(Assotech Celeste), Plot No. D- ’ Compensation and Prosecution
003A,Sector-44

91 [M/s Assotech Ltd. (Assotech 02/04/2022 Installed/Operational Yes Yes Show Cause Notice/Environmental
Windsor Court), Plot No-GH 04A, Compensation and Prosecution
Sector-78, Noida

92 |M/s IVRCL Infrastructure & 12/02/2022 Installed /Operational Yes No Show Cause Notice/Environmental
Project Ltd. (Aranya), Rlot No.- . Compensation and Prosecution
GH- 02, Sector-119, Noida

93  |M/s Skytech Construction Pvt. 23/02/2022 Under Construction Unable to take sample Show Cause Notice/Environmental
Ltd. (SkytechMatrott) Plot No.- Compensation and Prosecution
GH-01D, Sector-76, Noida

94 |M/S GARDENIA INDIA LTD. |23/02/2022 Under Construction Unable to'take sample Show Cause Notice/Environmental
(Gardenia Gatway), Plot No-GH , Compensation and Prosecution
09, Sector-75, Noida i

95 |M/S FUTEC SHELTERS PVT  |25/02/2022 Not Installed Unable to take sample Show Cause Notice/Environmental

LTD. (Futech Gatway), Plot No-
GH 10, Sector-75, Noida

Compensation and Prosecution




UTTAR PRADESH POLLUTION CONTROL BOARD

P v i AP x?“// w}/
i;;gé,/,,ﬂ 7/ Ce1 /0489 / vafosifo /2021 Datesmiai i
y S

wfrare afvard '

e mfdra afems, Wiy SR,

mfSrurars |
form— uftre o foss sohedlin sfigfl st fimd o & w1
mo W wie afta, oF R & oamem w uwaw R Or @ o A @ Al
T, oA g ST s RE 07102021 & mum @ oftmm @ Brem o afe aftre
i w, i @ Wt O e wee v B g 6 S fighe e o am
v @ 09 W o S e fraem ur o mge e @ sepen wehredi afighf sfaafa
fem o apan®t amen w9 rd & dfie wrem Rl owr o Coshoflo i e @
spTEs ) e wgen Frww @ gwt ad ol s eEa § amw e afaera B oara
sl @ wnwrm ofvr @ ey a nmnEn @ 9n GED TR 67761/¥-1 / IHI-403 /2029
f2me 01112021 & ERIR T OF0 2000000/ (F0 G e wH) @ guteig afglt sfrafa
frd @M g oo sl S w® e o e frd e 8 sfrorh afem), e aifEm
iU, W sEegR, i g g el 2w s fem oo &

ow § e ¥ B s afterd, o vftrs, G e, w3 .
i B s g wifta syl @ e H v wifrn &3 3§ R B i e vl w

i
ufaww & wew 3 gmad) s A o § el g defg siferd, wfima gRr e w3

e 16.41.2021 & wnus | @ T &y

aa aifermelt s, AR wifern oftwe, Wier seegR, mitnee @ grr By ol
wfefrr o Teewmw R o @ Bt B @ smees = e o @ gfRom mo . woshiodio
g o amew @ aEuren S agm e @ g 2rd sondd & e watandm Lt iy
sfadiia T gy g SR IS EEA ¥ R O TR wiftn uiR, Gt g, i o
frem w0 7000000/~ (%o waw @ W) 9 goiedie afogft w@&GRe o ol & v BEhm
feran Smem & 6 wo 70.00.000/— (W0 WoR @A ATR) WY quiwemn il w9 & g &

sim g, fafa wee, wem R, @S Rug @ @ @ e 701502010002104. MTECETAR

#rz UBINOS70150 % 15 e @ 3wy W doemnl ol |
: WaeTy,

\.

(5w T
\‘ggz wgfaeer sivawn, g
wfafefy— Preifefe @ g 03 sravos onderd) &g Sfa -
1 faenfaTdl, s | :
2. gehu T, Yove WA P o witme @ ogm Pln @ omu iR B oee B
T A PR FEEh * S aron ofiw e giiRee vy |

&"5(@ aatare Sfyu=n, -

AR o oy

e

;ﬁ;:ﬂ Inse pvs TCI2V, Vohuti $hand,
el L R T e )
oy (EMRLLF LR B MY Cort Kagor Luwrow 208500
; TR ITZSE QERINDS IR B Prevwm JITIY TTXRCY JTEAGY (FNAY
LA L5 1417 W Fas W2 P05
B BB W Gl iy 6 st PO .
B TR DD el T Mt ol o

-k g e od g it
U aiaud ta 4 dwrrskasmber BeaBINES  Bhias  sun.




WP UTTAR PRADESH POLLUTION CONTROL BOARD
N | )
Kel No- H“Hﬁ K /C-1 /3tmn-772 /2022 Date: .‘?.‘t’dic’ﬁ‘z.’ﬁz‘
a9, _ RElET
RirenRwRY,
miSyarar |

Rrm—me miftven oRwe, @er waR, mReme & s aRRf mfeeefa afgfid @
TEN -ATeRE @ wifa B S @ e

SRE  fuge A< ymewm w ud §@r o™ sssra/ﬁ—1/?no—~ga/ﬂun
sifogfl /2021 RAfB—23.112021 &1 Wt o 9, Rrge gmT TR Wifder 9five, @il
TFAR, m%m?ﬂﬁﬁﬂﬁﬁﬁwvdaﬂwqwlw?rﬁ% @ @ @0
7000000/~ (¥0 W oY ) @ wiaweiy eﬂ%t{fr’t afRifda @ e off | R e
IRYE. g SRR qafeReiy Eﬁ?i‘f{f%'r 0 70,00,000/— (0 TER GG AH) P AL B

,m@mﬁwaﬁfaﬁ %yﬁumﬁmﬁmﬁummaﬁr*w
k'znsz/i%/aﬁ—m/zozz i 22.0220%2 HEH ¥ TR afersT 9RYs. B RAee @2 g9

[a@?ﬁﬁmi'aw?rq",_gf,';aﬁﬁ-ﬂwﬁrmﬁaﬁmmﬂwﬁaﬂmﬁraﬁvmél :
ﬂui‘mﬁu il o mooooo/—»(ﬁowmma) ﬁaﬁg—ﬁ@—maﬁ mf:ﬁam—“~

F050 g ﬁmaw a’r:cf Ef‘5 ETHT el 701502010002104 IFSC Code-UBIN0570150. giras

fo oife 3R, ﬁ‘*‘fc’f@%’ ﬁmﬁ‘rwq oxu-w;nuun ?ﬂﬁﬁf‘?%@?ﬂﬁ‘u‘ﬁ EERGE
'ﬁﬁrmaﬂzaﬁr . , ;

g@qummazfﬁaﬂﬂ Ti—1, T0H0 ﬁmﬁﬁmaﬁé —mmm
; 2ma®maonomﬁmmémﬁmwmaﬁmﬁﬁ
Wm@mmmmmhwﬁu
aﬁnmmﬁﬁﬁﬂ‘fam |

Y lle SO S S ‘ e et . ; i A o'[c— T




